0.A.No.64/2012

AW
C.C.P.No.68/2010

In
0.A.N0.322/2008

A.W.

- 0.A.No.493/2011

AW,
R.A.13/2010
In

" 0.A.N0.322/2008 -

AW.

(Record of O.A.Nos.145/1999 and 642./200‘2

04.02.2014.

App:  Sri Praveen Kumar, learned counsel for the applicant.

Resp: Sri P.K. Awasthi holding brief for Sri A.K. Chatiruvedi and

Sti Deepak Shukla, are present. None for Sri Sunil Sharma.

1 o ‘ Sri Praveen Kumar, learned counsel, who is the counsel on
- - . .

of maintainability of the O.A.
‘ . 3

record make a submissions that he intends to file his Vakalatnama -
B ‘in 0.AN0.493/2011 and other O.As. and he may be given one
| days time to do the same. Sri Deepak Shukla, learned counsel fd»r’_f

the respondents raised some preliminary objection on the _grqundv":f‘,

; _ List this case on 05.02.2014 for hearing as Part heard.
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